
IN THE CENTMAL Aa4INISTRATIVE TRIBUNAL HYDERABAD BENCH AT HY- A)ERABAD 

O.A.UO. 794/93. 

Between; 	 Date of Order:13-7-1993. el~ 

Abdulla 
Applicant. 

and 

Karimnagar, Karimnagar Dist. 

2. The Postmaster General, Hyderabad Region, Hyderabad. r--' 

Respondents. 

For the Applicant: Ms. P-Vimala Devi, Advocate 1--~ 	I 

For the Respondents: Mr.V.Bhimanna, Addl.CGSC. 

CORAM 
THE HON'BLE MR.JUSTICE V.NEELADRI 'RAO : vICE CHAIRi~;&'~ 

I 	 AND 

THE HON'BLE MR.P.T.TIRUvENGADAM . MEPlBEr~(Aujm) 

The Tribunal made the following Order:- 

Issue notice before a&ission. Post on 24.8.1993.~ 
For counter in the meanwhile. 

Status-quo in regard to applicant until further 
orders. ~- 

A,PY Registr (03' 
To 

1. The. Superintendent of Post offices, Karimnagar,,K.arimnagar Dist 

2, The Postmaster General, Hyderabad Region, Hyderabad. 
One copy to Mp. P.Vimala Devi, Advocate, 3-2-706 & 707, 
Xachiguda, Hyd. 	 1 

One copy to m.vqhimanna, Addl.CGSC.CAT.Hyd. 
one spare.copy. 

pvm 



C 

TYPET,-,BY 	 COMPARED. BY 

CHECFED BY 	 IX-PROVED BY 

I N TH I CT ',7 JRAL ~.D'~INISTRATIVE TRIBUNAL 
HYD RABAD BE'-\ZCI-7 AT HYD ERABAD 

THE HOWELE Mr,,.UUSTICE V.NEELi~DRI RAO 
VICE CHEIRMAN 

1. 7 D 

THE HONIBLE M~.A.B.GORTY -. MEMBER(10) 
I 

f 	 THE HON'SLE I T Cjjj~~,7DRASEM-,R REDLY 
MEIIADER(J) 

AND 

THE HON'BLE MR.PiT.TIRUVENCADAM :M(A). 

Dated 	 -1993 

ORDER/JUDGMENT. 

M.A. 	C.,-,. No. 

in 

O.A.No, -19 
T.A. No., 	 (W.P. 

AN~ij~~ interim directions 
issue'd 

Alluied 

Disp )sod' of with-~̀rection`s~ 

Dism Lssed 

Dis-,Assed as withdrawn 

Dis ssed for default. 

Re j ted/ Ordered, 

N 	 PAiM65 
PVM 	 T c 

JUL 

, 
~,'Y! A 




